faier-18/05/2026 A fei-21/05/2026 F 3afti 1 AAHS HT T3 |

safy | Camds | dleme
18.05.2026 & s off ot WIRE , IUTAY FEIGT
21.05.2026 (B) Td
. - o orRR Ay sy, e W WEIGY
18.05.2026 s 3%, (Cancelled) |
‘ (A)
 19.05.2026 % | qrais oft & URA , JuTAe Heled
21.05.2026 (A) Td
— st AR Rudt , AT I Heled
18.05.2026 argdts ot aTe Ty Ay, et W Hered
21.05.2026 (SMC)

e : (i) The Part Heard Matters fixed during the above period will be
heard by respective Benches.

(ii) Bench

will not function on 18.05.2026 and the cases
fixed on the said date stand adjourned to 19.05.2026.

|

L_f‘riih'v, RIRE L\J]

fa=i:- 15-05-2026

[SECETY




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

|

CAUSE LIST OF B BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

w
4

-

Appeal
Number

Assmt.
Year

Assessee Name

Remarks

'\
|

rl SA 1/LKW/2022

E 7/LKW/2022 2SS

2014-15

[A] DHARAM VEER YADAV

[A] DHARAM VEER YADAV

|
H

IT(SS)A
300/LKW/2024

\2018-19

[A] MAHESH CHANDRA SHARMA

4

301/LKW/2024

2019-20

[A] MAHESH CHANDRA SHARMA

5

IT(SS)A
305/LKW/2024

2018-19

[A] TYCO HOSPITAL PVT. LTD.

ITA
306/LKW/2024

2019-20

[A] TYCO HOSPITAL PVT. LTD.

IT(SS)A
311/LKW/2024

2018-19

[A] SRI KANCHI LAL SHASTRI SMARAK SANSTHAN

.

ITA
327/LKW/2024

2018-19

[D] KANCHI LAL SHASTRI SMARAK SANSTHAN

ITA
312/LKW/2024

2019-20

[A] SRI KANCHI LAL SHASTRI SMARAK SANSTHAN

10

ITA
328/LKW/2024

2019-20

[D] KANCHILAL SHASHTRI SMARAK SANSHTHAN

11

IT(SS)A
317/LKW/2024

2018-19

[A] USHA SHARMA

12

ITA
318/LKW/2024

2019-20

[A] USHA SHARMA

13

ITA
261/LKW/2024

2019-20

[A] VINEET SHARMA

14

ITA
11/LKW/2024

2007-08

[D] U P HANDICRAFTS DEVELOPMENT AND
MARKETING CORPORATION LIMITED

15

ITA
106/LKW/2025

2018-19

[A] SHREE LAL AND ASSOCIATES

16

ITA
595/LKW/2025

2018-19

[A] KAMLESH CHANDRA

17

ITA
714/LKW/2025

2011-12

[A] VISHAL JI NIGAM

18

ITA
734/LKW/2025

2016-
2017

[A] SARASWATI VIDHYA MANDIR INTER COLLEGE




—

|

CAUSE LIST OF B BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
srl Number Year Assessee Name Remarks
19 i 2018-19 | [A] MOHD. RIZWAN |
735/LKW/2025 -
ITA |
(20 801/Likw/2025 | 202122 | [A] M/S RR CIVIL TECH PVT. LTD. |
IT(IT)A ) |
21| g05/LKkwy2025 | 2020-21 | [A] MR. GYANENDRA MOHAN
22 ITA 5016-17 | [A] UP STATE INDUSTRIAL DEVELOPMENT
l906/LKW/2025 CORPORATION LIMITED |
|
|
|
4"‘ Assrs%gt Registra.

15-May-202




FNCQME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
srl NL?:mer Yoar Assessee Name Remarks
ITA
1 263/LKW/2026 2017-18 | [A] BABA BHOOT NATH CHARITABLE TRUST ‘

A"O Assis%ﬁg )?egistrar

15-May-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Srl

Appeal
Number

Assmt.
Year

Assessee Name

Remarks

F

131/LKW/2016

2008-09

[A] A P S ACADEMY (OLD APPEAL)

|

362/LKW/2017

2007-08

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

|
2
2]

W

363/LKW/20 17

2008-09

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

H

-

ITA
364/LKW/2017

2009-10

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

(9]

ITA
365/LKW/2017

2010-11

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

(o))

ITA
366/LKW/2017

2011-12

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA
222/LKW/2020

2012-13

[A] M/S. U.P. JAL VIDYUT NIGAM LIMITED

ITA
223/LKW/2020

2013-14

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

ITA
224/LKW/2020

2014-15

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

10

ITA
225/LKW/2020

2015-16

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

|

11

ITA
369/LKW/2020

2016-17

[A] M/S. EVERGREEN INFRA BUILD PVT. LTD.

12

ITA
370/LKW/2020

2017-18

[A] M/S. EVERGREEN INFRA BUILD PVT. LTD.

.l

13

ITA
1/LKW/2021

2016-
2017

[D] M/S EVERGREEN INFRABUILD PVT. LTD

14

ITA
526/LKW/2017

2008-09

[D] M/S ABHINAV SHIKSHAN EVAM JAN KALYAN
SEWA SAMITI (OLD APPEAL)

15

ITA
101/LKW/2022

2017-18

[A] JAIN COLD STORAGE

16

ITA
154/LKW/2022

2018-19

[D] M/S BLUE WORLD CORPORATION.PVT. LTD.

17

ITA
757/LKW/2024

2017

[D] SUNIL KUMAR

18

ITA
237/LKW/2025

2016-17

[A] GURU PRATAP SINGH




CAUSE LIST OF B BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

S :5:1%2; A\sfiranrt' Assessee Name Remarks
49 710/L1Km,2025 2017-18 | [A] YOGESH PRATAP SINGH

\ 20 717/Lr,<m/2025 2020-21 | [D] SUMIT GUPTA

Pl ‘732/LKW/2025 22%2201' [A] PRABUDH SHIKCHHAN SANSTHAN

\ 22 733/LKW/2025 22%2223 [A] PRABUDH SHIKCHHAN SANSTHAN

|| 23 814/LrKI\-£/2025 2022 | [D] ROHILKHAND EDUCATIONAL CHARITABLE TRUST

l24 346 /LI-K'\-JC/ZOZG 2016-17 | [A] RAJENDRA PRASAD

1‘ Ass%%‘?g}'kegistrar

15-May-2026




[ ow

COME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Assmt.

sri 33:1?;2;- Year Assessee Name Remarks

1 1/LK[9\./|\\14/2020 2016-17 | [A] SHRI PUNIT WADHAWAN

2 173/LIKTVIV\/2020 2015-16 | [D] SHRI RADHA KAMAL UPADHYAYA

3 59/LKFJVA>2022 2008-09 | [A] PRASHANT SAHKARI AWAS SAMITI LTD.

4 70,@32022 F'Y'fg"g' [A] PRASHANT SAHKARI AWAS SAMITI LTD.

> 71/,_}(%2022 F'Y'lzfm‘ [A] PRASHANT SAHKARI AWAS SAMITI LTD.

6 72/LKI;FN‘>2022 2011-12 | [A] PRASHANT SAHKARI AWAS SAMITI LTD.

7 217/Ler/2022 00 |[A] TULSI GRAMODYOG SEWA SAMITI

8 224/5,:\,0/2022 00 |[A] TULSI GRAMODYOG SEWA SAMITI

9 28/u<r\m2024 2016-17 | [A] NISHA SRIVASTAVA

10 33/L,gvp}2024 2016-17 | [D] NISHA SRIVASTAVA (E-FILED.)

11 163/LEVC/2024 2017-18 | [D] MANOHAR LAL (E-FILED.)

12 279/LE\,C/2024 2013-14 | [A] RAMESH PAL

13 322,,_5\3/2024 2015-16 | [A] VIL ROHTAK JIND HIGHWAY PVT. LTD.

14 8545&%3}’2\025 2014-15 | [A] GHAZALA YAQOOB

15 8552%5,}9025 2015-16 | [A] GHAZALA YAQOOB

16 | gsgn /025 | 201718 | [A] GHAZALA YAQQOB

17 ITA 5018-19 | [A] RANJEET SINGH VIDALAYASAMITI, KAMSIN,
67/ALLD/2025 AMETHL.

18 88/DIETL?2025 2017-18 | [A] HARDEEP KAUR




CAUSE LIST OF A BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

n WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt. RétHiaHGE
Srl Number Year Assessee Name
\ ITA i
| 19 360/LKW/2025 2022-23 | [A] SACHIN AGARWAL
ITA ]
120 30/uicwy2025 | 201819 | [0 RAJESH KUMAR GUPTA
2002-03
ITA (Block
\21 454/LKW/2025 | Period [A] M/S BENARA LINERS LTD.
| Ending o
22 ITA 2019-20 | [A] SATISH CHANDRA CHAWLA
585/LKW/2025

ITA
1(23 786/LKW/2025 2017-18 | [D] MOHAMMAD ARSHAD
\

T(IMA ]
§2/LKW/2026 | 2016717 | [A] MOHAMMAD ARSHAD CHISHTI

ITA
842/LKW/2025 2018-19 [ [A] ANSHU BANSAL

A
E 623/Lkwy2025 | 2015716 [A] RASHMI RAIZADA
B ITA

110/LKW/2026

2018-19 | [A] PETAL RELATORS LLP

4* ASRISHE Registrar

15-May-202




(

\

T CAUSE LIST OF SMC BENCH FOR 19-MAY-2026 (TUESDAY) ‘

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

\ BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

|

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

st I::r;:‘%zlr A::?rt' Assessee Name Remarks
1 103/Lr|<m/zozs 2014-15 | [A] SARLA SINGH

2 | 11/|_Kr\|/-v72025 2012-13 | [A] MANOJ SINGH '
3 158/Lr|<m/2026 2012-13 | [A] RITA GUPTA

E 160/Ler/2026 22%11%- [A] NEETU AGNIHOTRI

?\ZGB/LE\'IC/ZOZG 2017-18 | [A] SHAURABH GUPTA

?285/LIKTV€/2025 2020-21 | [A] NITESH RASTOGI HUF

7 331/er<$/2025 2011-12 | [A] VIJAY KUMAR RUNGTA

8 656/;&/2025 2013-14 | [A] SUBHADRA GUPTA

9 761/LIKT\;;\/2025 2017-18 | [A] RAJ KALA AGARWAL J

MSQPSGEF Registrai

15-May-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

I

CAUSE LIST OF B BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

-

(2 |

1 Appeal Assmt.

Number Year Assessee Name Remarks

lrl 181/Lr,<m,2017 2012-13 | [A] SURENDRA SINGH RATHORE (OLD APPEAL)

12 182/LI|2-\1$/2017 2012-13 | [A] SURENDRA SINGH RATHORE (OLD APPEAL)

l{ 3 ‘183/Lr|<m,2017 2013-14 | [A] SURENDRA SINGH RATHORE (OLD APPEAL)

‘\4 20/LKr‘crv‘>2019 2014-15 | [A] KAPOOR AGENCIES PRIVATE LIMITED

5 131/&%/2023 2017-18 | [A] UPPER INDIA TANNERY PVT. LTD.

6 416/Lm/2024 2014-15 | [A] RAHMAN INDUSTRIES LIMITED

7 580/LrK|\-fC/2024 2017-18 | [A] MRS. RUCHI GUPTA

g ITA 701314 | [A] LATA SHRT PRAKASH SHUKLA THRU L/H & SON

664/LKW/2024 ASHOK SHUKLA

9 332/LrK"',C/2025 2015-16 | [D] SAJAN KUMAR AGARWAL

110 51/LK(\:/8/2025 2015-16 | [A] SAJAN KUMAR AGARWAL

11 252/LKrTvC/zozs 2013-14 | [A] AJAY KUMAR JAIN

12| g6 /L kw2025 | 2018-19 | [A] PAVITRAJAIN

13| 56/ kw2025 | 2016-17 | [A] VANDANA YADAY

14/ c0, /Lg\z/zozs 2014-15 | [A] MANOJ KUMAR GOEL

15 669/LEVC/2025 2017-18 | [A] DINESH SOAPS AND DETERGENTS

16 684/LI|;rV‘\>/2025 2020-21 | [A] PALIWAL DIAGNOSTICS PRIVATE LIMITED |
17| g3, /Ler/zozs 2012-13 | [A] PALIWAL DIAGNOSTICS PRIVATE LIMITED |
18 795/LEVC/2025 2012-13 | [A] D.K. PLOYPLAST PVT. LTD.




CAUSE LIST OF B BENCH FOR 20-MAY-2026 (WEDNESDAY)

‘ BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
l‘ AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

\ IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt. i
srl Number Year Assessee Name emarks

ITA
815/LKW/2025 2016-17 | [D] ABC INFRAPROMOTORS PRIVATE LIMITED

m

3/u<w12ozs 2017-18 | [A] DARPAN CHUGH

N

‘—11330“_.(“,,2025 2017-18 | [D] DARPAN CHUGH

\22\907/LKW,:2025 2017-18 | [D] MAHENDRA SINGH

E\%O/LKWDOZS 2017-18 | [A] MAHENDRA SINGH

d‘ﬁ‘b'm Registrar

15-May-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

I

CAUSE LIST OF A BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Sri g?.f,?,izlr A\S«Z?,.t' Assessee Name Remarks

1 95/LKT\;,72022 2017-18 | [A] TULIP INFRATOWERS PVT LTD.

2 238/LTK§,C/2023 2010-11 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

3 239,,&5'3’,2023 2011-12 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

4 240“_%‘/2023 2012-13 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

5 241/8&2023 2013-14 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

6 242/&@/2023 2014-15 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

7 421/1.%/2024 2020-21 | [A] RAVI KUMAR SONI

8 305/&5@/2025 2014-15 | [D] M/S GANPATI INTERGLOBE PVT. LTD. |

9 54/LK(\:A?/2025 2014-15 | [A] MES. GANPATI INTERGLOBE PVT. LTD. ﬁ‘

10 328/&:@/2025 2014-15 | [A] HINDUSTAN AERONAUTICS LIMITED ]

11 382/,_2,‘3/2025 2015-16 | [A] SULTANPUR ZILA SAHKARI BANK LIMITED |

12| gga/ /2025 | 2016-17 | [A] GURU NANAK MODERN SCHOOL (

13 821/LIKTVC/2025 2009-10 | [A] CHANDRA SHEELA MISHRA |
4~Assl:stant Registran

15-May-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 20-MAY-2026 (WEDNESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS 1
SrI[ Appeal Number |Assmt. Year \Assessee \Bench‘Rema%
1 [mTA]677]Lkw][2024] 2017-2018 |[A] HANS RAI | B |

j(“Assistan¥ Registrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
srl Number Year Assessee Name Remarks
A
1| 269/LKW/2026 2018-19 | [A] NARENDRA PRATAP SINGH
= ITA i
2 | 270/LKW/2026 2018-19 | [A] NARENDRA PRATAP SINGH |

<\"’Alss:fstanl' Registrar
15-May-2026




INCOME TAX APPELLATE TRIBUNAL LUCKNOW ‘]

.‘ T
“\ CAUSE LIST OF B BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
\ AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
Number Year

\ 2008-09 [A] KANPUR DEVELOPMENT AUTHORITY (OLD

Srl Assessee Name Remarks

—

332/LKW/20 13 APPEAL)

5009-10 | [A] KANPUR DEVELOPEMENT AUTHORITY (OLD
APPEAL)

\ : 333/LKW/2013

w

T 2199/DEU2023 2005-06 | [A] KANPUR DEVELOPMENT AUTHORITY

‘4 2547/DEL/2023 2010-11 | [A] KANPUR DEVELOPMENT AUTHORITY

ITA

s 2548/DEL/2023| 2011712 | [A] KANPUR DEVELOPMENT AUTHORITY
ITA
2608/DEL/2023| 2008-09 | [A] KANPUR DEVELOPMENT AUTHORITY

ITA 5009-10 | [D1 M/S ALLAHABAD DEVELOPMENT AUTHORITY
199/LKW/2017 (OLD APPEAL)

ITA 5012-13 | D] M/S ALLAHABAD DEVELOPMENT AUTHORITY
200/LKW/2017 (OLD APPEAL)

Cco
9 16/LKW/2019 2009-10 | [A] M/S ALLAHABAD DEVELOPMENT AUTHORITY
co
17/LKW/2019
11 571/LI-K!\-/C/2014 2007-08 | [D] SHRI K.N. SINGH PATEL (HCD)
ITA
572/LKW/2014
ITA
445/LKW/2019
ITA
739/LKW/2019
ITA
93/LKW/2023

ITA
260/LKW/2025
ITA
415/LKW/2025
ITA
420/LKW/2025

)}

10 2012-13 | [A] M/S ALLAHABAD DEVELOPMENT AUTHORITY

12 2008-09 | [D] SHRI K.N. SINGH PATEL (HCD.)

13 2014-15 | [A] SHRI RASIK BALLABH RASTOGI

14 2015-16 | [A] SMT. RITU AGARWAL

15 2014-15 | [A] RAJESH KUMAR SINGH

16 2016-17 | [A] NFBC MARTS PRIVATE LIMITED

17 2018-19 | [A] RADHEY SHYAM SEWA TRUST

18 2015-16 | [A] JASMEEN BINDRA




CAUSE LIST OF B BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

e pesessee Name semdisd
‘19 759/._%/2025 2017-18 | [A] BASTI WINES COMPANY i
\201796/LIK]\-(C/2025 2014-15 | [A] HARJEET SINGH CHHABRA |
{211811&%/2025 2016-17 | [A] KAMLESH CHANDRA B
\22\ o1 /Lkw2026 | 2020 | (D ASHISH GARG
= 92/LKr\:v72026 2019-20 | [A] HAZRA KHATUN
24 93/LKr\‘I—\I‘72026 2017-18 | [A] HASNAPUR SADHAN SAHKARI SAMITILTD. |
25 95/@72025 2013-14 | [A] PRAVEEN KUMAR MAKHDIA
261146/LEVC/2026 2013-14 | [A] RAVI SHANKAR MISHRA

\
l‘ A”Ass%gistraf{
|

15-May-2026




INCOME TAX APPELLATE TP;IBU_NAL, LEQKNQW

CAUSE LIST OF A BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

12|

ITA \2015-16

587/LKW/2025

[A] DIPLOMA ENGINEERS SANGH SARVAJANIK

A | Assmt.
\Srl Nl‘.l):ﬁ)aer Year Assessee Name Remarks
ITA ]
230/LKW/2023 2005-06 | [A] CHANDRA BROTHERS
ITA
\2 586/LKW/2025 2015-16 | [A] DEMING EDU FOUNDATION

NIRMAN VIBHAG U.P.

B

ITA
591/LKW/2025

2017-18

[A] SANDEEP KUMAR SINGH

5

ITA
604/LKW/2025

2012-13

[D] HARSAHAIMAL SHIAMLAL JEWELS (BUDAUN)
PRIVATE LIMITED

ITA
605/LKW/2025

2019-20

[A] ANAND AUTOTECH PVT. LTD.

ITA
606/LKW/2025

2020-21

[A] ANAND AUTOTECH PVT. LTD.

ITA
799/LKW/2025

2017-18

[A] ANIL KUMAR SINGH

IT(SS)A
105/LKW/2026

2017-18

[D] ADITYA SALES

4“ Asg;gnf Registrar

_15-May-2026



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 21-MAY-2026 (THURSDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Srl| Appeal Number Assmt. Year |Assessee
1 |1TAl| 77 |LKW[2025 2022-23 |[D] DEVRAJ LIQUOR

Bench

— ]
Remarks

B

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

' |Assessee

[A] RAJEEV SINGH

smC
SMC

_—Tp_j
Bench |[Remarks
i

[A] JITENDER PAL SINGH ANEJA
[A] PUSHP KUMAR TRIPATHI
[A] MOHAMMAD NAVED SHAH

SMC
SMC

[A] VARUN RASTOGI

SMC

HISHEK AGARWAL

SMC

CLARIFICATION MATTERS

—

Assmt.
Srl | Appeal Number |\ . Assessee

Benmkemar s}‘

|

1 |1TA[205]Lkw][2026] 2018-19 |[A] SUNDER MEDICAL STORE

| sMC

|

&9" Assm}(e gistrar



e

INCOME TAX APPELLATE TRIBUNAL

_____—-——————‘———

LUCKNOW

CAUSE LIST OF SMC BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal
Number

ITA
190/LKW/2026

Year
| VST |

Assmt.
Assessee Name

|

Remarks

2010-11 | [A] SURENDER PAL SINGH

—

’ ITA
284/LKW/2026

2017-

2018 [A] PASHVINDER SINGH

5 ITA
290/LKW/2026
ITA
4 | 298/LKW/2026
ITA
336/LKW/2026
ITA
6 | gg/LKW/2026

5

2020-

2021 [A] SATYA PRAKASH SINGH

2019-20 | [A] ASHOK CHANDRA SAXENA

2017-18 | [A] BABU RAM

2020-21 [ [A] JAYA PANJWANI

2 ITA
774/LKW/2024

2018-19 | [A] GEETA DEVI

8 ITA
94/LKW/2026

2021-22 | [A] JAYA PANJWANI

9 ITA
956/LKW/2025

2019-20 | [D] GOVIND LAL

I | ITA
| 961/LKW/2025

2019-20 | [D] GOVIND LAL HUF

Assm}egistraj

15-May-202
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